
09.03.2018         J-1     PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

09.03.2018
 COURT NO.8
( DIVISION BENCH-VI)
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE PRATIBHA RANI

AT 10.30 AM

1. W.P.(C) 1000/2015 UNION OF INDIA & ANR MRINALINI SEN GUPTA,TANMAN YADAV
   CM NO. 1762/2015 VS S.K.VERMA TRIPTA KANOJIA

    
COURT NO.8     
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE REKHA PALLI

AT 2.15 PM 

1. W.P.(C) 9186/2017 ANIL KUMAR ANKUR CHHIBER,
   CM APPL.37554/2017 VS UNION OF INDIA AND ABHA MALHOTRA

ORS.

COURT NO.25
HON'BLE MR. JUSTICE J.R.MIDHA 

1. FAO 192/2014 BHATERI & ORS RAJ KUMAR RAJPUT,AJIT RAJPUT
VS UNION OF INDIA BHUPENDER,KUMAR JWALA



09.03.2018         J-2     PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO.29  
HON'BLE MS. JUSTICE MUKTA GUPTA

1. BAIL APPLN. 495/2018 PRAKASH JARWAL DAYAN KRISHNAN,REBECCA M.JOHN
   CRL.M.A.NO.371/2018 VS STATE OF NCT DELHI MOHD.IRSAD,RIZWAN

& ANR RAHUL MEHRA,SANJAY LAO,
ASHOK K.GARG,SIDDHARTH LUTHRA
RAJIV MOHAN,M.A.KARTHIK

COURT NO.16  
HON'BLE MS. JUSTICE REKHA PALLI

AT 10.30 AM

1. C.M.NO.2994/2018 T.T.V DHINAKARAN KAPIL SIBAL,A.M.SINGHVI
   W.P.(C) 10728/2017 VS THE ELECTION COMMSISION MEEANKSHI ARORA,VIVEK SINGH

OF INDIA AND ORS. N.RAJA SENTHOOR PANDIAN
AMIT BHANDARI,MOHIT PAUL
P.R.CHOPRA,ANWESH MADHUKAR
ANAND KANNAN,C.S.VAIDHYANATHAN
GURU KRISHNA KUMAR
BALAJI SRINIVASAN,VAISHAVANI
SUBRAHMANYAM,PRATIKSHA MISHRA
ABHISHEK BHARTI,SRISTHI GOVIL
RAM SHANKAR,MUKUL ROHATGI
DIKSHA RAI,PALAK MAHAJAN 

2. W.P.(C) 9980/2017 RANA PARWEEN SIDDIQUI A.S.CHANDHIOK,SUDARSHAN RAJAN
VS UNION OF INDIA AND ARJUN GADHOKE,TEJASWI CHAUDHARY
ORS. MONIKA TYAGI,RAMESH RAWAT 

ARCHIT ARORA,S.R.WINDLESH
NAUSHAD AHMED KHAN 

HIGH COURT OF DELHI                            
08 MARCH ,2018                              REGISTRAR (LISTING)



09.03.2018                           FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

                    
         COURT NO. 19   (OS – D)

                      HON'BLE MR. JUSTICE YOGESH KHANNA

   AT 10.30 A.M.

25. ARB.P. 824/2017           GMR AMBALA CHANDIGARH        ATUL  SHARMA,SAROJANAND JHA,
                              EXPRESSWAYS PVT LTD          YASH SRIVASTAVA, SIDDHARTH MEHRA, 
                              Vs. NATIONAL HIGHWAY         NISHANT ANAND, Dr. ASHWINIE 
                              AUTHORITY OF INDIA & ORS     KUMAR BANSAL, PANKAJ MEHTA,

ANNE MATHEW 

26. CS(OS) 336/2014           REKHA PUJJI                  HEMANT CHAUDHRI, ARJUN BHASKAR
    I.A. 25342/2015           Vs. MAHINDER PAL SINGH PUJJI MANISH SINGHVI,SAURABH CHAUHAN,

AMITA GUPTA                        

27. O.M.P. 842/2011           TUPPERWARE INDIA PRIVATE LTD VIKAS GOEL, ABHISHEK KUMAR & 
                              Vs. VEENA WALIA              ARUSHI GUPTA, K.R. CHAWLA,

SUNIL VERMA, DUA ASSOCIATES 
******
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